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Civil Appeal No(s).6998/ 2004

M S. TRI VENI ENG NEERI NG & | NDUSTRI ES LTD Appel | ant (s)
VERSUS

COVMNR. OF CENTRAL EXCI SE, BANGALORE Respondent ( s)

(Wth appln. (s) for pernmission to file additional documents)

W TH

C A No. 4162/ 2006 - (Wth Ofice Report)

C A No. 4414- 4415/ 2010

C A No. 4430- 4433/ 2010 - (Wth appln.(s) for Di rection)

C A No. 4437- 4439/ 2010

Date : 06/08/ 2014 Thes appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE VI KRAMAJI T SEN
HON BLE MR. JUSTI CE PI NAKI CHANDRA GHCOSE

For Appellant(s)
Raj esh Kunar, Adv.

M P. Devanat h, Adv. (Not present)

For Respondent (s) K. Radhakri shnan, Sr. Adv.
Rashm Mal hotr a, Adv.

B. K. Prasad, Adv. (Not present)

sFs 5 %

UPON hearing the counsel the Court made the follow ng

ORDER
At t he request of M. K. Radhakri shnan, | ear ned
seni or counsel for the respondent, list the matters next
week.
(Sarita Purohit) (Sneh Bal a Mehra)
Court Master
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